Assembly Business
Un-Starred Assembly Question No, 64 (14/15/400)

From
The Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,
Chandigarh.

To

The Secretary,
Haryana Vidhan Sabha,
Chandigarh.

Memo No. PRC/2023/ 7 6 19 Dated : | {— 62 —2628

Subject := Un-Starred Assembly Question No. 64 (14/15/400) asked by Smt.
Naina Singh Chautala, MLA (Badhra). Listed on 22.02.2023

Please find enclosed 10 copies of Reply (both in English and Hindi) to the
Un-Starred Assembly Question No. 64 (14/15/400) asked by Smt. Naina Singh
Chautala, MLA (Badhra). This question is listed on 22.02.2023.

DA : As above. Executivg 4-“’4@
for Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,
Chandigarh.

Endst. No. PRC/2023/ 71026 — Q¢ Dated: |G — 2 — D025

Copies of above reply (as mentioned against each are forwarded to the

following for information and necessary action please :-

1 The Private Secretary to Chief Minister, Haryana, Chandigarh 15 Copies

2 The Private Secretary to Development & Panchayats Minister, Haryana, 10 Copies
Chandigarh

3 The Chief Secretary to Government of Haryana (Pol .Branch). 6 Copies

4 The Secretary to Governor of Haryana, Chandigarh . 2 Copies

5 The Private Secretary to Chief Secretary to Haryana, Chandigarh 2 Copies

6 The Director, Public Relation Department, Haryana, Chandigarh 5 Copies

7 The Private Secretary to Additional Chief Secretary to Government of 1 Copy
Haryana, Development & Panchayats Department

8 The Deputy Director Legal, Development & Panchayats Department 1 Copy
PA to Director General, Development & Panchayats Department 1 Copy

DA : As above. Executive/iB8

/ for Additional Chief Secretary to Govérnment of Haryana,
Development & Panchayats Department,

(iChandigarh. @/




(64)
14/157400.

(64)
14/15/400.

To Construct the Phirnis

Smt. Naina Singh Chautala (Badhra) :

Will the Development and Panchayats Minister be pleased to state :-

a) the number of villages in which the Phirnis are un-metalled or damaged
in Badhra Assembly Constituency; and

b) whether any scheme is being formulated by the Government to
construct the abovesaid unmetalled and damaged Phirnis of villages

togetherwith the time by which these are likely to be constructed ?

DEVENDER SINGH BABLI, DEVELOPMENT & PANCHAYATS MINISTER

a) In Badhra Assembly Constituency, Phirnis of 43 villages are partially
unmetalled and phirnis of 11 Villages are partially damaged.
Metalled roads are constructed by the Haryana State Agricultural

Marketing Board. No scheme in this regard is under consideration of the
Development & Panchayats Department.
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